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and to facilitate
interaction;

consumer-ptoducer

. (1) Matters relating to Export of Steel
to Nepal and Bhutan.

(m) Coordination for movement of
raw material to steel plants;

(n) Provide vigilance functions to
prevent misuse of sieel obtained from
regulated sources.

Iron Ore

4253. SHR1 S, S. AHLUWALIA: Will
the Minister of STEEL be pleased to
state:

(a) whether it is a fact thag¢ iron ore
contintles to be one of the major mine
products which is both exported and con-
sumed within the country in substantial
quantity;

(b) the detais of iron ore mioed in the
respective States and quantities alpogwith
the quantities exported, country--wise,
and censumed indigenously  year-wise
during the 7th Plan period and upto 31st
December;, 1991;

(c) whether it is also a fact that several
Stcel Plapts in public and private sectors
own iron ore mines and mine the ore for
their ewn consumption; and

(d) if so, details of such Stee] Plants
alongwith quantities mined and consumed
during the periods?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SANTOSH
MOHAN DEV). (a) Yes, Sir.

(b) Details of Iron Ore production sta-
te-wise, and domestic consumption, are at
Anpexure. (See Appendix CLXII, An-
nexure No. 91) Country-wise exports of
Tron Ore at Anmexure. (See Appendix CL-
XII, Annexure No. 92)

(cy and (d) Yes, Sir. Apart from Steel
Authority of Iandia Limited (SAIL), which
is a central Public Sector Undertaking op-
erating Iron Ore Mines as captive to its
requirements, Tata Iron & Steel Compa.
oy Limited (TISCO) have also its own
captive Tron Ore Mines. Details are at
Annexure. (See Appendix CLXII Anne-
xure NO.- 93)
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Demolitlan of Slums

4254, SHRI P. UPENDRA: Will the
Minister of URBAN DEVELOPMENT
be pleased to state:

(a) whether it is a fact that the mew
National Housing Policy aims at dis
couraging the demalition of slums;

(b} if so. whether Government have
abandoned the slum clearance projects;
and

(c» the steps proopsed to be taken by
Government to imptove the living condi-
tions of the slum-dwellers?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOP-
MENT (SHRI M. ARUNACHALAM):
(a) to (c) Housing is a State subject and it
1s therefore the responsibility of the State
Governments to formulate various schemes
for slum improvement. The approach of
the Government is to emphasise in-situ
upgradation and provision of basic services
in sloms and squatter settlements. This is
support§ ! under ongoing schemes for en-
vironmental improvement of slums, urban
basic services and shelter upgradation for
the urban poor.
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Construction of Multi Storeyed Boildings
in Calcutta v

4256, PROF. SAURIN BHATTA-
CHARYA: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) whether Government propose to
built up large number of multj storeyed
buildings in Urban areas and on the bank
of river Hooghly, Boat Canal Calcutta
during this year;

(b) wheher Government have consulted
the Department of Environment and the
Town Planning Department: and

(c) if so, the details thereof?

MINISTRY OF URBAN DEVELQP-
MENT (SHRI M. ARUNACHALAM):
(a) There is no proposal with the Central
PWD (o construct multj storeyed buildings
on the banks of river Hooghly, Boat Can-
al, Calcutta.

(b) and {(c) The CPWD has constructed
and is constructing a number of mult-
storeyed buildings n Urban areas of Cal-
cutfa for general pool and other Central

(b) whether Government have consulted
the Department of Environment and he
Town Planning Department; and

(¢) if so, the deails thereof?

THE MINISTRY OF STATE IN THE
MINISTRY OF URBAN DEVELOPMEN
(SHRI M_ ARUNACHALAM). (a) There
is no proposal with the Central PWD to
construct multi storeyed building on the
banks of river Hooghly. Boat Canal, Cal-
culta.

(b) and (c) The CPWD has construc-
ted and is constructing a number of multi-
storeyed buildings in Urban areas of Cal-
ciotta for genmeral pool and other Central



